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(c) the details of the proposal?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI
MOHANBHAI KALYANJIBHAI KUNDARIYA): (a) to (¢) A draft Scheme has been
formulated for creation of a Price Stabilization Fund of ¥500.00 crores for procurement

and distribution of perishable agricultural and horticultural commodities.
Inclusion of more drugs in NLEM

3026.SHRI D. RAJA:
SHRI M.P. ACHUTHAN:
Will the Minister of CHEMICALS AND FERTILIZERS be pleased to state:

(a) whether Government is considering a proposal to include 100 more essential
drugs in the National List of Essential Medicines (NLEM) to regulate price of these

medicines; and
(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI HANS RAJ] GANGARAM AHIR): (a) and (b) Government in
the Ministry of Health and Family Welfare has set up a Core Committee for revision of
National List of Essential Medicines (NLEM)- 2011 in which both the Department of
Pharmaceuticals and the NPPA are represented. The Core Committee is yet to submit its

final recommendations on the NLEM.
Broadening the ambit of NPPA

3027.SHRI PRAMOD TIWARI: Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether Government proposes to broaden the mandate of NPPA and include

all essential medicines listed by the Department of Pharmaceuticals under its ambit;

(b) if so, the details thereof and if not, the reasons therefor, along with the details

of action being taken by Government thereon;

(c) whether a number of life saving and other patent/branded drugs including
those for treatment of cancer, AIDS, diabetes, etc. are outside the ambit of NPPA and if

so, the details thereof and the reasons therefor; and

(d) whether Government proposes to include such drugs under its fold and if so,
the details thereof?



